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FORM A
PrELIc ANNOUNCEMENT
(Under Repulation § of the Insohrency and Bankruptcy Board of India {Insobrency Rezalution Proces: for Corparate
Perzons) Ragulations, 2015)

FOR THE ATTENTION OF THE CREDITORS OF
M'S MUKTAR AUTOMOEILES FEIVATE LIMITED

RELEVANT FARTICULARS

Tame of corporate debtar

= b

Lokira Technologie: Frivate Limifed

Diate of incorporation of corporte debior

T7 062016

3 Autherity under which corporate  debtor i
incorporated / registerad

Fegistrar of Companies - Bangalore

% | Corporate Idemsity Mo. / Limited Lizbility
Idemtification Mo. pf corporate debtor

T 4EREE ATOIEFTCIodIoE

5. Addrezs of the registered office and primcrpal
office if any} of corporate debtor

Fepd office address: 1014 FIF, T8th BMaim Fod, Hal Ind
Staze, Eadinalli, Berzahru- 580008 Karnataka

[ Tnsolvency commencement date I respect of
corporate debior

TEIEINHE

T, Estimarted date of clozure of mselvency reselution | 34.02.30713
ProCes: (180" day frem the Imsolvemcy commencement datz
ie 0B.08.20248
E Fame 2nd regiztration number of the Msovency | Name: Garoma Disziveal
profesziomal  acting a3 mterm  resolution | Registrafion No.: [IEELTRA-001TP-B-020182020-
profeszional 2021113158

a Address and e-mail of the miertm reschstion
profeszional, a: registered with the Board

Address: U1, Moji Colowy, Blahiya Haear, Taipur, Fajasthan,
302017
Email: parimal 365 email com

10. | Addre:s and e-mail to be wsed for comezpondence
with the mterm resolation professional

A ddress: 01, Moji Colomy, Aoy a Magar, Jaipur, Rajesihean,
303017
Email; cirp. lokdra@email. com

11. | Last date for submizsion of claim:

IITEINHE
14" day from the date of appointment of [RP i.e. 03.08.2024)

II | Classes of creditors, if any, under clzuse (o) of
sub-saction (§A) of saction 21, ascertzined by the
interim rezalution profezsional

HA

13. | Mame: of TnsoTvency Professionals identified to
act 23 Awthamzed Fepresemtative of creditors in a

HA

class (Thres pames far each claas)
14 (2) Felevant Forms and (@) Web Imk: hetps:Tworw ibbigov m'home downloads
() Details of authorized representatives by Mot Applicable
are available at:

HWotice is hereby iven that the Hon'ble Wational Company Law Tritunal, Bengalun Bench has ordered the commencement
of a corporate insolvency resobotion process of M Loktrs Technologies Private Limited on 8% August 2024,

The creditors of Ml's Lokira Technologies Private Limited, 2ra hereby call=d upon to submit their claim: with proof on or
before 22.08.2024 to the interim resolution professional at the address mentioned agzinst entry Ha_ 10

The financial creditor: shall submit their claims with proof by electronic means oaly. All other creditors may submit the

claims with proofin persom, by post or by electronic means.

Submizzion of false or misleading proof: of clzim shall atract penaltie:.

Date: 02.02.2024
Flace: Jaipur

Mirs. Garima Digeimzl

{Interim F.esolution Professional)

Feg Mo [EETTRA-O01IP-B-020122020-2021/13138
In the matter of Lpkira Technologies Private Limited

Authprisation of Assizrment (AFAY AALTI1ZR02/300625/ 107151 AFA validity:

30.06.2015
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